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By  The O the applicant seaks 1o Lt

fha order of 2oth Decamber, 1999 (Annexura-f-1) W ety
s«ha  has besn reverted from the post of  Senior Ll
Technician to  that of Lab. Taechnician. Short Tants

Teading to  ths filing af  this application aro Aar

follows.

F The applicant joined the cffice of the Fmployeos

Stata Insurance Corporation (Reapondent Mol e it
coth July, 1990 as a Lab Technician. By an ordar Taeenod

A Sth o August, 1994 six additional posts of Senior o

Technicians were created, taking the total ctesagata o
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Several wvacanciss in the aforesasd post of  Jenior
Labk  Technician have fallsn vacant during the yaoars 1994
- 1RP9. A OPC was convensd on 15th Decanber, 1999 whan
promotions ko all the aforesaid 12 vacant nosta W
considerad  at one  go and  regular promotions  were
arderad, A oopy  of the order of promotion of  20th

s annéxad  at Annexure  A-7. Thes

—ty
)

Decsmbar, 12929
applicant. did not find a nlace in the aforeszaid order of
promotion. An A consequaence, by anothar impugned ardor
passsd on o the very same day (Annexurs A-1). She  han
bean  revertead back from the post of Sr. Lab Technirian
which she held on adhoo bazis to her substantive post of
[ &, Technician., The ground taken by the applicant i=
that the respondents wers not Jjustified in Filling =ll
the vacancies which had arisen in different yvears at one
go by holding one DPC. According to her, differsnt NRCs
should have been held for vacancies arising in differesnt
years and promotionsz should have been directed on  that
basis. For the aforesaid proposition, reliance has beon

on dnstructions ocontained in Para $.4.1  of  OM

0 ] &

cdated  10Oth April, 1982, which inter alia stipulates  as

e

SOREPARATION OF YEAR-WISE PaNELS
DRc WH(NF THEY HAVE NOT MET W ﬁ HUMBER
YEARS

Yy
I

S.d. 1L Whare for reaszons bevond onntrol
the ORPC could not be held in an wvear (=23,
gwvens  though  the vacanciss  arcss  during
that wvear fmr vears), the first DPC that
meatis thereaftar should Follow the
following procedure

(i) Determine ths actoal numbeir  of
regular vacanoies that arose in each of the
= year(s) immediately precading ands

tual  nunbar  of  regular  vacancien
propozed  to be filled in the currsent  year
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{ii) Considers in respect of sach of
the wears those officers only who would ba
within the field of choioce with referenco
to the vacancies of each vear starting with
The earliest year Onwards.

(iii) Prepara  a "Salect L 5
placing the selesct list of the earlier yaar
above the one for the next year and so on.’

ist? by
ie

A The applicant balongs to Scheduled Caste. A

far as the DPC which was held on 15th Daos

concernad,  only one post was considered as

[chadiiled Caste. If ths afors

A3id provision containedd
in the OM of 10th april, 19289 had bean  aorupnloosdy
followad, thers wonld have been thres posts resaerved for
Seoheduled  Caste for the period prior to July, 1997 when
the post bazed roster cams into foroe. Prospects of the

applicant being oonslidered fit for regular promotion

woulad than have basn brightear.

4., We  hawve heard Shri M.K. Gupta appearing on
bhahalf of the apnlicant and Shri GLUR.  Mavar on  behalf

sondents .,

g
=0

i We:  have no  hesitation 1 saving  that e
annlicant™=s  «laim in the present 04 is fully justifiod.,
In the circumstancss we dispose of the prasent 08 with a
dirsction  to  the respondents o hald a review DPC apot

considar candidataes  for promotion for vacanaiss  whinh

have arizan Iin  @ach vear. In case the applicant

b

found fit and promoted to the post of  Senior Lab.,
Technician on  regular  basis, the impugneds order  at
Snnexura A-1 will  stand quashed and  applicant  will
hecoms  entitled to be given her dus seniority as  alao
protaction  of  her pay. Similarly, aftsr ths DRPC has
carried out the process of promotions as directed, the
(@] iafy PP

o F -~ o X -
Promotion at annexure a=7 will atand mexedi o
BN ™l . 1Y, fne!
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in the  lianht of ¥ ipes. promotions o be ardaread., Ths

i4 direccions will be carried out pupedi rionsly

afors

and inooany ervant within & period of Fhres months i i

e data of marvics of & CoRY af this Ordear. Thore will

b no order as o cOsTE.

dgarwal)
11 rman
—

(VT

(3.m4.T.
Mamber (A

izvi)

{pkr)

A%
N\




